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Admission of Students of Navyug
Schools. N.D M.C. in Central Schools

5961. SHRI R, M. BHOYE : Will
the Minister of EDUCATION be plea-
sed to state :

(a) Whether Government are aware
that the pattern of the Navyug Schools
introduced recently by N, D, M, C. in
New Delhi is similar to that of the
Kendriya Schools;

(b) Whether the students of Navyug
Schools after passing Primary class are
not admitted to the Kendriya Schools;

(c) If so, the reasons thereof; and

(di Whether Government propose
to give a sympathetic consideration (o
the problem as the Navyug Schools are
very limited in number and exist in New
Dethi only ?

THE MINISTER OF EDUCATION
(SHR1 K. C. PANT) (a) Navyug
Schools-meant for children of weaker
section of society-are run on the patiern
of progressive schools whereas Kendriya
Vidyalayas-meant for childrea of trans-
ferable Central Govit, Employees-are
1un to impart uninterrupted education
by following common syilabus and
media of instruction,

(b) and (c) Generally, there are
very little chances of fresh admissions
in Class II and above in Kendriya
Vidyalayas. However, subject to avai-
lability of seats, fresh admissions are
made in accordance with prescribed
admission rules, Such admissions are
made strictly in order ol priority cate-
gories and in accordance with trans-
ferability criteria,

(d) As per the criteria laid down
for admission in Senior Navyug School,
such of the students who secure more
than 70% marks in Class-V in _the
Junior Navyug Schools can automati-
cally get admission in the Senior
Navyug Scheol. The remaining stu-
dents can compete for admission. in

the Senior Navyug School alongwith

students of other schools, Alternati-
vely, they can seck admission in other
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Seconcary/Senior Secondary Schools run
by the N D.M.C/D:lhi Administration.

Machhiliguda-Rayaguda Railway Line

5962, SHRI GIRIDHAR GOMANGO :
Will the Minister of RAILWAYS be
pleased to state :

(a) whether the Ministry of Steel,
Mines and Coal has discussion with
his Ministry regurding the progress,
finding and construction of Railway
line from Machhiliguda to Rayaguda ;
and

(b) if so, the reaction of the
Ministry of Railways thereto ?

THE MINISTER OF STATE IN
THE MINISTRY OF RAILWAYS
(SHRI MADHAVRAO SCINDIA) :
(a) Yes, Sir.

(b) The first phase of Koraput-
Rayagada Rail Link i.e. between Kora-
put and Machhiliguda (19.65 kms) is
in an advanced stage of progress and
is expected to be completed as a siding
by June 1985. The construction of
Railway line from Machiliguda to
Rayagada will depend upon availability
of resources in the coming years.

Rules Adopted by Kendriya Vidyalaya
Sangathan

5963. SHRIMATI BIBHA GHOSH
GOSWAMI :
SHRI RAJ KUMAR RAI:

Will the Minister of EDUCATION
pleased to state :

(a) whether it is a fact that Kend-
riya Vidyalaya Sangathan is a Society
which is fully financed by Government
of India ; :

(by if so, whether such Govern-
ment financed organisations have {0
adopt existing . Government  Rules
governing their employees ;

(c) whether Kendriya Vidyalaya
Sangathan have adopted all existing
Government Rules ; and



231  Homage to martyrs who
Laid down theldr Lives in

(d) if not, the details of the rules
which are at a varience with the
Government Rules on the subject ?

- THE MINISTER OF EDUCATION
(SHRI K.C. PANT): (a) to (d)
Kendriya VYidyalaya Sangathan is a
society registered under the Societies

Registration Act and s fully
financed by the Ministry of Edu-
cation. Various Government Rules are

not ipsofacto applicable to the Kend-
riya Vidyalaya Sangathan. Its Board
of Governors has the powers to frame
Regulations for adminpistration and
management of the affairs of the
Sangathan, It mav, however, adopt
murealis murandis the corresponding
Government rules in some cases.
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HOMAGE TO MARTYRS WHO

LAID DOWN THEIR LIVES IN THE

FIGHT AGAINST FASCISM 1IN
THE SECOND WORLD WAR

[English]

MR SPEAKER : All the Leaders
of the Pariies and Groups have unani-
mously, 1 think, thought fit and it
ought to be so, to pay homage to the
martyrs who laid down their lives in
the fight against fascism i the Second
World War. About 42 million people
laid dowm their lives and about 80

- million people were maimed and or
wounded and sufferings were inflic-
ted on untold number of people. 1t is
not to be counted in numbers for sta-
tistics as it is beyond imagination [
think the whole House agrees and feels
it a duty to pay homage to those
martyrs.

But this homage is also a reminder
that the forces of fascism are not dead.
They always are ready to raise their
ugly heads time and again. I think we
must beware of this very . hard reality.
One of our greatest slatesmen and
leaders of this great couatry, a man
with a futuristic outlook saw this danger

- when Pandit Jawaharial Nehru rose
¢« gmd raised his voice against the fuscist

9, MAY 1985

the fight against fascism in 23
the Second norld wvar

rule in Germany and Italy and he was,
I think, the first Indian and the first
statesrmman to say that this was going to
be so. We, in India, who believe in
non-violence and who fought our stru-
ggle for freedom on non violent lines
against that mighty empire, must rea-
lise that what we gained by that inde-
pendence is the power to govern our
own future and our own destiny, Time
and again the people of India have pro-
ved beyond any doubt that we are
capable of looking after the interests of
our great country as well as we create
an atmosphere for the whole world 10
follow. But even to-day some people
realise that when they do not get power
through the ballot, they try to usurp it
through other means, But once the
power goes through the barrel of/the
gun, then the people who strive to get
it, get themselves slaughtered, You
might have studied the history of fascist
Germany - the stormtroopers of Hitler
led by Rommel and Rommel himsclf
and his troopers were butchered down
one night because Hitler thought oiher-
wise. s

It is the same ; that is the very

precious legacy, the inalienable right of

the pcople to be their own masters.
Let us beware that even in this country
we have to fight certain things which
are coming up and we must realise that
once this power to vote and the power
to determine our own future goes, then
there is nobody to rescue anybody any-
where. That is why I just said that
this is a reminder to all of us to be on
guard all the time because this power is
never given back. Once it goes through
the barrel it remains with ‘the barrel
whosoever it is, '

Might is right Thenr no body will
think twice about anybodyelse. This is
the legary. You can do whatever you
like but it can be done only if we have
got the power for which our leaders.
Mahatma Gandhi and others laid down
their lives and fought for indepeandence.
That is why we pay our tribute 1
think the whole House agrees with me
ot this. ' T :






